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Central Administrative Trlbunal, Ptincipal Bench

grig-ioal-A.Bp.L.i.-e""a.!.len"--llo-"...?.0-0"5"--s-f--.?.9-.9..?*
M.A. No.2405/2A02

Neu, DeLhi, this the 3Oth day of October,2002

Hon'ble Mr. Justice V.S.Aggarwal,Chairman
Hon' ble ilr. S. A. T. R1zvi, Itlember (A )

1 . Sohan Lal

2. tlho ja Ronr
At I C/a $ohan [.aI
S/cl $hri Parmanand,
R/r-r 64,1-odhi Road ComPIex'
New Del h i'*3 ....Appllcants

( By Advocate: Dr. Surat Si.ngh )

Versu-e

1 . Uni.on of Indla
Th r'ough Secretar Y

Ministry of Home,
New Delhi.

Z. Regi-strar Generat of India,
Z/A, Mansingh [?oad,
Neu'Del-hi*1

3. Director'
Dirt-"ctorarte of Census Operationg,
Room N<1" 207, Old Secretariat,
DeIhi*54 ....Respondents

o-3-s-E-B-[ABA.H

Ev-.--Jus.!-L-c.g*-.V"'--S-*ffi

Letrr'necJ counsel for'the arrplicants states that he

may be aI lowecJ to w i. th draw the presen t O. A. wi t h li [er ty

to take other recours# under the larrr in implementation of

the order passecj by this Tribunal in O.A.No'1058/86 decided

on ZA .7 .97.

L AI}owed as Prayed.

d as withdrawn.

Subject to aforesaid,

dismi s

I

@
( S.A.T. Rlzvl )
Member (A)

( V.s. Aggarwal )
Chalrman

/ dknl


